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E:s:ploratlon for Oil and Nat.oral Gas in 
River .Basins of Krishna , Go' l a vari and 

C.uvery Rivers 

1 26 1 . SHRI G .  BHOOPATHY : 
SHRIMATI VfDYA 

CHENNUPAT I 
W i l l  t he Min i s ter  of ENERGY be 

pleased to sta te 

(a) whether Ce n tra I Governmen t under­
t ook i nves t iga t ion for expl ora t ion of  o i l  
aed  na tura l gas i n  the r ive r  ba i ns of 
Krishna, Godava ri , a n d  Ca uvery riv r ; 

( b) i f  so, tbe qua n t i ty of oi I a nd na tu -
ra l g l i m  ted t o  bw ava i l ab le  in  the e 
r i ver ba i ns ;  

(c) t he s l C"P  t a ke n  t o  he l p  t hese 
re ource ; 

( d ) wh th  r Ame rica n a iJ  1s sought  
i n  ucb explora t i on  a nd t ap p ing of oi l and 
na t ura l gas in t be K rishna  riv r ba i a ·  
a nd 

(e) i f  o, t he p r t i cu lar  thereof ? 

THE M J N I  TER O STATE I N  TH 
DEPARTM NT O PETROL U M  l N  TH 
MIN I STRY OP ENE R G Y  (SHRI GARGI 
SHANKAR M ISHRA) : (a 10 (c) A a 
re u l t  of cxtea ive geologica l & cismic 
urveys carri d out  i n  t he Krishna , Goda­

vari a n d  Ca uvery ba in  , a I rgc n u m be r  
o f  tructure have been iden t i fied . Dri l l i ng 
bas been done on a number o f  s tructures 
and so far a bout  th i rty m i l l ion t on n es of  
hydrocarboh re erve h ve b en l.!S ta b i l isbed .  
Further surveys and dri J l i ng a r  on l i n  1 -

ing i n  these basins . 

(d) No, S i r . 

(c) Does not ar i  e .  

Ffndlo I of Technical Team on  Import or 
U-2 Aminobutanol 

1 262.  SHRI TAR IQ ANWAR 
the Mja i  t r of CHE MICA LS 
FERTILIZERS b p leased to s ta te : 

: Wi J I  
AND 

(a) whet he r the t ech n ica l team sent 

by th is  Minis try to ='aspect six major 
manufactures of Ethambutol  have found 
any subs tance in  the a l legation of import 
of  D-2 AminobutanoJ under the name of 
DL-2 Aminobu tanol ;  

(b) i f  so, the deta i l s  of i ts find i ngs ; 

(c) the action ta ken by Government 
on the finding of the team; 

(d) whe ther it  is a fac t  tha t custom 
au thor i t ies have a lso detected such imports , 
i f  so, the de ta i l s  thereof; and 

(e) whether the team visi ted the con­
cerned pos ts for ver ifica t ion from cus tom ;  
i f  so, •t he outcome thereof ? 

THE M I NISTER OF CHEMICALS AND 
F RTILIZER S (SHRI VASANT SATHE) : 
( a )  t o  (c) A Technical Team sen t  by my 
M i n i  1 ry to  v isi t s ix major manu fac turers 
of Et harnbutol has rece n t ly subm i t ted i ts 
repor t .  The exami na t ion of the repor r, by 
Governmen t i on . 

(d ) The ma t ter was taken up w i t h  the 
M in i  ter of Fi nance and they have not 
report d a ny such detect ion of  i mport of 
D-2 Am i n obu tanol under  the name or  
DL-2 Admi nobutanol . 

(e)  No, Sir .  

Cost of rehabilitation of persons 
displaced due to Hyde) Projects 

1 263 . SHR I GIRIDHAR GOMANGO : 
Wi l l  the M i n i s ter of ENERGY be p leased 
to s ta te : 

(a ) whe ther his Ministry has asked the 
Sta tes to i nc lude the cost of rehabi l i tation 
of per ons di placed to Hyde] projects as _ 
part of t he project cost aad to  implement 
the schemes as one of the componen ts of the 
said project; 

(b) if so, the details of guide l ines 
thereon and t he names of the  S ta tes who 
bav o far adopted these policy guideli nes. 
State-wise; 

(c) whether the Centra l Sector Power 




